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Export of Sugar by Indian Sugar In-
dustry Corporation, Delhi 

4828. SHRI JYOTIRMOY BASU: 
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) whether the Indian SU$ar Indus-
try Corporation Limited, Delhi has been 
named by the Government as an export 
agency for handling export of sugar; 

(b) if so, the details of its structure 
and composition; 

(c) whether Government have any 
control over this Corporation; 

(d) if so, the nature of that control; 
and 

(e) why it was not considered desira-
ble to take over the sugar export trade 
directly in the hands of any Govern-
ment Undertaking set up to handle ex-
port and import trades? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI· 
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
The Indian Sugar Industry Export COr-
poration Limited. Delhi. has been speci· 
fied as an export agency for the purposes 
of the Sugar Export Promotion Act, 
1958. 
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(b) The membership of the Corpora-
tion. is confined to the owners of the 
licensed sugar factories or their autho-
rised representatives. Its affairs are 
managed by a Committee of 20 persons 
comprising of the representatives of the 
co-operative sugar factories and other 
sugar factories. The Committee has a 
Chairman and a Vice-Chairman who 
also serve as the Chairman add Vice-
Chairman of thp. Corporation. The 
offices of the Chairman and the Vice-
Chairman are rotated alternately bet-
ween t he representatives of the coope-
rative ~  factories and representa-
tives of other factories. 

(c) and (d). The export agency spe-
cified under the provisions of the Sugar 
Export Promotion Act, 1958 is bound 
in the discharge of its functions under 
the said Act, by such general or special 
directions, as the Central Government 
may give to it in writing. 

(e) The present agency has develop-
ed speCialised knowledge and some 
degree of expertise and works on 'no 
profit no loss' basis. Morever, during 
1968 and 69 all exports were made un-
der the provisions of the Sugar Export 
Promotion Act, 1958 and the entire loss 
was met by .the sugar industry whose 
representatives constitute the export 
agency. In 1970 also the preferential 
quota of about 95,000 tonnes is being 
exported under the Sugar Export Pro-
motion Act and the ~ will be borne 
by the sugar industry. 
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